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DECEMBER 15, 1980 Anno:ancrment re. 
Q.O.P. notice 

Pape·rs Laid 

[Mr. Speaker] 

Companies on that very day. The 
Libra.ry .. have received on 12 Decem-
ber. 1980, the. annual reports of the 
company as available with the Regis-
trar of companies from 1971•72 to 
1975-76. 

Shri Jyotirmoy Bosu and other Mem-
bers concerned who had asked for 
these copies were informed of the 
availability of these reparts Jn the 
on that very daY to the Leaders of 
Saturday and Sunday. 

Some Members also mentioned in 
The House on 12 December, 80 and 
later sent me a letter requesting that 
the Government might arrante a visit 
of Members to Maruti Factory. 1 for-
warded a copy of the letter to the 
Minister ot Siate for Industry and 

' ' copies . of the teply received trom the 
Minister of Industries were passed on, 
on that very day to the Leaders of 
Groups concerned. 

AN HON. ME1V1BER': What was the 
plea taken? 

MR. SPtAKER: It is not a ques-
tion of plea. .I am not concerned with 
the plea. 

Mr. Bosu, in a letter which I have 
received today raised a point that the 
debate on the subject should be post-
poned till visit to the factory takes 
place. There is no rule nor, as far as 
I have been abie to check up, 8 ny pre-
cedent, making such a visit by Mem-
bers of . Parliament to a factory pro-
poSed to be taken over obligatory be-
fore discussion on the Bill takes place 
in the House. 

.. The existins Lok Sabha had occa-
sion to consider inter-att.a two Bills 
on aequition and transfer on Com-
panies, namely,. the National C9m-
Pany Limited <!cquisition arid· Trans-
. ~er of Undertakings) 13111, 1980 arid 
Ben.gal ChemicJI and Pharmaceuti~al 
Works Ltd., (Acquition and Transfe,r 
of Undertakings) Bill, 1980 and 
no physlcal Visit was undertaken by 
the Me.n:1bers. The discussion on the 
Bill can be taken in the order in which 
.it ts listed in the List ot Business. 

. . 
' ~ · { ~ 

·. : ;j i i, 

SHRI JYOTIRMOY BOSU: ~d 
you call a meetin&r of . tbe Me~Qbers 
of the Business. Advisory Committee 
so that this can be considered? We 
have done it on numerous occasions. 
lt will boost the t'onfldence of the 
Minister .... 

MR. sPEAKER: 
vi~ory Corrunit~ee 
held as scheduled. 

The BuSinHs Ad-
meeting will be 

SHRJ, JYOTIRMOY BOSU: I am on 
a point fYl order. (lnternlptians). 

MR. SPEAKER: Whether i have 
allowed or not allowed, it is my dis-
cretion. 

SHRI JYO'rla.~fOY BOSU: There 
have been numerous occasions .... 

MR. SP:EAKER: · What is your 
point of order? • 

SHRI JYOTIRMOY BOSU: My 
point of order is that the Business 
Advisory Committee is competent 
to .. 

MR, sPEAKER: It will take its 
own time, I hav~ already said .thC&t. 
(Interruptions). No, over-ruloo. (In-
terruptions) . Shri Stephen. 

12.13 hrs. 

PAPERS LAID ON THE TABLE 

REviEws AND ANNUAL REPolt!s oF 
INDIAN TELEPHONE lNDUS'l'RIEs LTD. 
BANGALORE AND HINDUSTAN TELEPRIN-
TERS LTD., MADRAS FOR 19'19-80 WITH 
STATEMENTS FOR DELAY AND !NDIAN 
TELEGRAPH (SIXTH AMDT.) RULES 
1980~ 

THE MINIS'TER OF COMMUNI-
CATIONS (SHRI G.M. STEPHEN): 

I beg to lay on the Table:-
( 1) A copy tach of tHe following 

papers under sub-section ( 1) of 
section 619A of the Companies Act • 

1956:-
(a) .(i) Review (Hindi and Eng-

lish versions) by the Govern-
ment on the viorkln·g of the 
Indian Tel~btme Industries 
Limited·, Bangalore, for the 
year 1979-80. 



'(ii) Annual RePOrt ·at the ltu!lian 
Telephone . Industries LiJni ... 
ted, .Ba.ngalore, for . the year 
1978-80 along with the Audit-
~ .· .AccQti'nts and t~~ com~ 
menf.s pf the t()mptro11er and 
Auditor Geherlii theteon. 

[Placed in Library See No. LT-1588/ 
80]. 

(b) (i) Review (Hhidi and Eng-
:t~~ versions) by .the GovC!m-
ment on the working of the 
.Hindustan 'l'eleprint~rs Linii-
te<i, Madras. for the year 
1979-80. 

(ii) Annual Rep6rt of the 
Bindustan Teleprinters Limi-
ted, Madras, for the year 
L9'/9-80 along with the Au ... 
dited Accounts and the com-
ment~ of t~ ComPtroller and 
Audit(.r General thereon. 

(2) Two staternents (Hindi and 
English versions) explaining th~ re-
asons for not laying simultaneously 
the Hindi version of Reports men .. 
tioned at (a) (ii) and (b) (ii) of 
item ( 1) above. 

[Placed in Librat·y. See No. t T-
1559/80]. 

(3) A copy of the Indian Tele-
graph (Sixth Amendment) Rules, 
1980 (Hindi and English versions) 

' published in Notification No. GSR 
1218 in Gazette of India dated the 
22nd November! 1980, under sub-
section (5) of s·ection 7 of the In'iian 
Telegraph Act, 1885. 

[Placed in Lil~rary. See No. LT-
1560/80]. 

ANNUAL AccOUNTS OF NATIONAL 
scaoo:L oF DRAMA, N.:e:w OzLux FOR 
19'1'7.78. BANARAS HINDU UNIVERSITY 
FOR 1978-79 AND REGIONAL ENGINEER-

C~Lri:E, .,, . I:)RUGAPUR .. FOR 1977-78. 
ANNUA REPORT AND REVIEW OF CEN-
TRAL TIBETAN SCHOOL AnMINI'sTRATlON, 
NtryV bEtin~ FoR 19?9 .. 80 .. ANNUAL Ac-
cotrtl~~ or SA~Aa VALLABHA! RmioNAL 
CoLI.!:c£ oF .ENhhlEEia:Ha1 ·s~A'r FOR 

Papers Laid 

1~78-;o79, A.NNp-AL, . ft.EP9~ A~.o RL 
VIEW$. or vtsvi:SVAAA YA REGI<>NAL 
COLLEGE OF ~rliNEIRX~G N AG~t1R. 
MALVIYA REGIONAL ENGL~DatNO CoL-
LEGE JAIPUR AND :MAULANA AzAD 
COLLEGE OF TECHNOLOGY, BHOPAL "FO:a 
1979-80. 

THE MtNtSTER OF EDUCATION 
AND ~IAL WELFARE (SHR! S. 
B. CHAV AN): I beg to lay on the 
Table: 

(1) A copy of the Annual Ac-
counts (kindi and English versions) 
of the National Schot>l of Drama. 
New Delhi; for the Y.ear t977-'18 
along with the Audit Report there. on. [Placed in Library. See Na.. 

l/£-1561/80]. 

(2) A copy of the AnnuQl . Ac-
counts Vols. I & II (Hindi and Eng-
lish versions) of. the Banaras ltindu 
University, Banaras, for the year 
1978-'79 along with Audit Report 
thereon. fPlaced in Library. See 

No. LT-1562/80. 

(3) A copy of the Annual Ac-
counts (Hindi and English versinns) 
of the Regional Engineering College., 
Durgapur, .for the year 1977 ... 71 
along with Audit Report thereon. 
[Placed in LibtaTy. See No. LT-
1583/80]. 

·. (4) (i) A copy of the P .. nnual 
Report (Hindi and English ver~ions) 
of the Central Tibetan SCJ.'lools, 
Administration, New Delhi, for the 
year 1979-80. 

(ii) A sta.tement (Hindi and Eng-
lish versions) regarding Review eDi 
t.he working of the Central Tibetan 
Schools Ad1ninistra~ion, New Delhi, 
for the year 1979-80. [Placed tn 

I~ibrary. see No. LT-1564/80]. ~ 

(5). A copy of the Annual Ac-
counts (Hindi and English versions)' 
of the Sardar Vallabhbhai Regional 
College \Jf Engineering and , Teem-
no logy, Surat, for ·the year 1978-'' 
along With Audit Report thex~<i'.n:. 

[Placed in Libra.·ry. See N() .. LT-
1565/80]. 
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(6) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Visvesvaraya R.egional Col-
lege of E,ngineering, Na.gpur, for 
the year 1979-80. 

(ii) A copy of the Review (IIindi 
alld English versions) by the Go-
vernment on the working of the 
Visvesvaraya Regional College of 
Engineering, Nagpur, for the year, 
1979-80. [Placed 'in Lib1·ar1J. See 
No. LT-1566/80]. 

(7) (i) A copy of the Annual 
Report (Hindi and English ver~ions) 
of the Malaviya Regional Engineer-
ing College, Jaipur, for thf' year 
1979-80 (July, 1979 to June, 1980). 

(ii) A copy of the Review (Hindi 
and English versions) by the Go-
vernment on the working of the 
Malaviya Regional Engineering 
College, Jaipur, for the year 1979-
80 (July, 19'79 to June, 1980). 
{Placed in Libra-ry. See No. LT-
1567/80]. 

(8) {i) A copy of th€ P .. nnual He-
port (Hindi and English versions) 
of the Maulana Azad College of 
Technology, Bhopal, for the year 
1979-80. 

(ii) A copy of the Review (Hindi 
and English versions) by the Go-
vernment on the working of the 
Maulana Azad College ot Techno-
logy, Bhopal, for the year 1979-80. 
[Placed in Library. See No. LT-
1568/80]. 

SHRI BAPUSAHEB PARULEKAR 
(Ratnagiri): Sjr, regarding Item 
No. 3, the ·Hon. Minister of Educa-
tion, Shri Chavan has laid on the 
Tab1e of the House c·opies or th~ An-
nual Accounts of the National School 
of Drama, Ne\v Delhi, the Banaras 
Hindu University and the Regional 
Engineering College, Durgapur. These 
documents refer to the Reports end-
Jng 19'77 -78, for alJ the three items. 
It would have been better if the Hon. 
Ministt!r had laid on the Table of the 
·Bouse the reasons as to why three 
:rears were required by him to lay the 
papers on the Table. 

MR. SPEAKER: . Mr. Parulekar, 
there is one thing more 1 may point 
out to you. Rule 305-C says: 

''A rnember wishing to raise any 
of the matters referred to in sub-
rule ( 1) of rule S05B shall refer 
it to the Comn1ittee and not raise 
it in the Ht>use". 

SHRI BAPUSAHEB PARUIJEKAR 
It is a convention, we have been fol-
lowing it. We should knO"t\' why. 
There should not be any delay. Hence-
forth they shou.ld ke~p it on record. 

MR. SPEAKER: All right. 

SHRI S. B. CHAVAN: Rt'asons for 
the delay have also been laid on the 
Table. 

DR. SUBRAMANIAM SW.l\.1'.1:Y 
(Bombay North-East): This is about 
Item 3 (2), regar~ing accounts of BHU. 
I would like to point out that this 
Parliament has representatives on the 
University Court to sec:: that the ac-
counts and other things are property 
maintained. I ar:1 shocked to learn, 
because I myself ha9pen to be a 
Member o! the University Court of 
BHU on behalf of Parliament, that the 
BHU court has not mpt for the last 
seven years. This must be corrected, 
otherwise, we will not be able to pro-
perly discharge our responsibility 
towards the people. 

S'fATEMENTS sHOWING ACTION TAKEN 
ON VARIOUS ASSURANCES, ETC. GIVEN 
DURING CARIOUS SESSIONS OF LOK 
SABHA ANNUAL REPORT AND REVIEW 
OF' DELHI DEVELOPMENT A UTHORJTY 
DELHI AND DELHI URBAN ART COMMIS-
SION. NEW DELHI l<~OR 1979-80. 

THE MINISTER OF PARLL~MEN
TARY AFFAIRS AND WORKS AND 
HQUSING (SHRI BHISHM.A NARAIN 
SINGH): I beg to lay on the Table:-

( 1) The following statements 
(Hjndi and English versions) show-
ing the action taken by the· Go-
vernment on various assurances, 
promiies and undertakings given by 
the Ministers during the various 
sessions · of Lok Sa bha:-
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(;) Statement No. XXI-
Fourth Session. 1978 

(ii) Statcm,~nt No. XV-
Fif•h S .. ~ssion, t 978 

(iii) Stul1 m nt No. XIII-
Sixth Sc.:ss:on, 1978 

(iv) Stall m.mt N11. XVI 
Scv~nth Session. 1979 

(v) Stat( m:~nt No. VII-
Eighth Session, 1979 

(vi) Stut• m n~· No, IV-· ~ 
Second Scs~ion, 1 gBo 

(vii) Stat~. m nt No. VI-
Third Session, I gBo 

.[Pl~ced in Library. See 
1569/80] 

I 
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(2) (i) A copy of the Annual 
Administration Report (Hindi and 
English versions) of the Delhi De-
velopment Authority, Delhi, for the 
year 1979-80, under section 26 of 
the Delhi Development Act, 1957. 
(ii) A statement (Hindi and Eng-

lish versions) regarding Revi~w on 
the working of the Delhi Develop-
ment AuthoTity, ~1hi, for the yEar 
1979-80. [Placed in Library. See 
No. LT-1570/80]. 

(3) (i) A copy of the Annual 
Accounts (Hindi and English ,,er-
sions) of the Delhi Urban Art Com-
mission, New Delhi, for the year 
1979-80, together with Audit Re-
port thereon. 
(ii) A copy of the Review (Hindi 
and English versions) on the ac-
count::; of the Delhi Urban Art Com-
mission, New Delhi, for the year 
1979-80. fPl.aced in Libra?'t/• See 
No. Lrr-1571/80]. 

ANNUAL REPORTS AND REVIEWs OF NA-
'l'IFNAL HEAVY ENGINEERING CORPORA-
TION LTD.~ PUNE AND NATIONAL AGRI-
CULTURAL COOPERATIVE MARKETING 
FEDERATION OF INDIA LTD., NEW DELHI 
FOR THE YEAR ENDED 30-6-79 WITH 
STATEMENTS FOR DELAY, ANNUAL RE-
PORTS· OF' ALL INDIA FEDERATION OF 
CooPERATIVE SPINNING Mrus LTD., 
BOMBAY FROM 1977 TO 1979 WITH RE-
VIEW THEREON AND STATEMENT FOR 
DELAY AND ANNUAL REPORT AND RE-
vn;w 0~' NATIONAL COUNCIL FOR Co-
0P£HATIVE Tr.tAININC, NEW DELHI FOR 
1979-80. 

THE MINISTER OF AGRICULTU-
RE AND RURAL CONSTRUCTION 
AND IRRIGATION (SHR! BIREN-

DRA SINGH RAO) ~ . I beJ to lay on 
the Table:-

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) 
of the National Heavy Engineering 
CooperativP. Lhnited, Pune, for .. the 
year ended 30th June, 1979 along 
with Audited Accvunts. 
(ii) A copy of the Review (Hindi 
and English versions) by the Go-
vernment on the working of the 
National Heavy Engineering Co-
operative Limited, Pune, for the 
year ended 30th June, 1979. 

(2) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay. [Placeci in I..~ibrary. See No. 
LT-1572/SO]. 

(3) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the National Agricultural Co· 
operative Marketing Federation ot 
India Lin1ited, Ne'v Delhi, for the 
year ended 30th June, 1979 along 
with Audited Accounts. 
(ii) A copy of the Review (Hindi 
and English versions) by the Go .. 
vernment ,on the working of the 
National Agricultural Cooperative 
Marketing Federation of India Limi-
ted, New· Delhi, for the year ended 
30th June. 1979. 

( 4) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the papers mention· 
ed at (3) above. [Placed in Lib1·ary. 
See No. LT-1573/80]. 

(5) A copy of the- Annual Report 
(Hindi and English versions) o:t the 
All India Federation of Cooperative 
Spinning Mills Lilnited, Bombay, 
for the year ended 30th June, 1977 
along with Audited Accounts. [Pla. 
ced i.n Li.b1·ary. See No. LT-1574/80]. 

(6) A copy of the Annual RP.port 
(Hindi and English versions) of the 
All India Fereration of Coopera-
tive Spinning !vlills Limited, Bonl-
bay, for the year ended 30th June, 
1978 a1ong with Audited Account~t 
[Placed. in Library. See No. LT-
1575/80]. 

( 7) A copy of the Annual Report 
(Hindi and English versions) of the 
All India Federation ot Cooperative 
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Spfnnlna· · Ni.lls Limited, Bombay, 
for the year ended 30th June, ~979 
{Alone wiU, 1\Udit~~ Accounts·. [Pla-
e·ed. in Libmrv. See No .. LT-1576/ 
80]. 

(8) A eopy of the Review (Hindi 
· and English versions) by Govern-

ment on the workmg . ot the All 
India i1ederation of Cooperative 
Spinning Mill' Limited. Bombay 
upto the year el')del 30th June, 1979. 
[~.lac~a. in Library. See No. LT-
l5'76/80]. 

(9) A statement (Hindi and E·ng-
lish versioaa) showing reasons for 
delay in ia:ring the papera. ment¥ln-
ed at (5) to (3) above. [Placed in 
Library. See No. LT-1576;aoj 
.. (10) (i) A copy of the Annual 
Report (Hindi and English versions) 
Of the National CouncU tor co-
()perative Training, New Delhi, fer 
the year 1979-80. 
(ii) A copg- ot the Review (Hindi 
and English ve1sions) by the Go-
vernment on the working ol the 
National Council for Cooperative 
Training, New Delhi for the year 
1979-80. [Placed in Library. See 
No. LT-1577 /80]. 

SHRI BAPUSAHEB P AllULEKAR: 
I would like to refer to item 5 ( 5) : 

" ( 5) A copy of the Annual Re-
port (Hindi and English versions) 
of the All India Fe.deration o~ Co.-
operative Spinning Mills Limited, 
Bornbay, . for the year ended 30th 
June, 1977, along with Audited Ac-
counts.'' 

Thr·ee years have pa.sse~l. I wou1d 
like to know when this particular 
Audit Report was received and ~hy, 
for three years, it was not placed on 
the Table. ot the Iiouse, and whether 
~he ttej)ort for the year 1978-79 is 
teady or not. i woutd like to know 
the re.asoh~. why U1ree years are re-
quired to place the Audit Report on 
the Table Of the House. 

SHRI BIRENDRA SINGH RAO: 
Most ol the dc..Iay that ·took place 'vas 

· during the last three yeats. 

SRRI. BAPUS:A..."fEB: PARuLEKAR• 
What :tbout after January? 

SHRI BIRENDRA SWGH.l\AO: 
1 will find oot. It will bft Jtl&ced soon 
If there is arty delay, w~ will reduce 
it. 

ANNUAL REPORTs ANn REviEws oF 
NATIONAL CouNCIL OF sCIENCE Must:-
UMs. CALCUTTA, FOR .1978-79 WITH 
STATEMENT FOR DELAY, SANGEET NATAK 
AKADEMI, NEW DF..LHI FOB 1979-80 AND 
NATIONAL SCHOOL OF DRAMA, NE\v 
DELHI FOR 1979-80. 

1'HE.MINISTER OF STATE IN. THE 
MINISTRY OF EDl7CATION ($HRI-
MATI SHEILA KAUL): I beg to Iay 
on the Table: 

( 1) (i) A copy of the Annual 
~port (Hindi ~nd English ver,sions) 
ot the National Council of Science 
Museums, Calcutta, for the year 
1978-79 along with Audited Acc<'un-
ts. 
(ii) A cop~r cf the Review (Hindi 
and En·glish f.crsions) by tjhe Go-
vern.tnent on the working ot th9 
National Council of Science Muse-
ums, Calcutta for the year 1978-79. 

(2) A statement (Hindi and En~ ... 
lish versions) showing reasons for 
delay in laying the documents men-
tioned at ( 1) above. (Pla.ced in 
Libr.ary. See No. LT-1578/80]. 

(3) (i) A copy o1 the Annual 
Report (Hindi and English versions) 
of the Sangeet Natak Akedemi. 
New Delhi, ·for the year 1979-80. 
(ii) A copy of the Review (Hindi 
and English versions) by t'he Go-
vernntent on the working of the 
Sangeet Natak Akademi, New Delhi, 
fOr the year 1979-80. [Placed in 
Lib~ry. See No. LT-1579/80] 

(4.) (i) A copy of the Annual 
Report (Hindi arid English version~) 
of the National School of Drama, 
New Delhi, fo.r the year 1979·-80. 
(ii) A copy of the Review (H1hdi 
and English versio~s) by the Go-
ver:nment On t:he tvorkln.g Of the 
Nationa1 School of Drama, New 
Delhi, tot t~e year 19}9-80. . [Pla-
ced. in Libra.ry. . See No, LT-1580/ 
80]. 

ANNUAt ftEP,ORT OF DfuLOPMENT 
C:OllNCit FOtt SVG~~ ItmUSTRY FOR 

1~9~8o. 
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tim ·ti:t~TERi idF §tATE r#..ut;a:E vi~e> . ~~~~enl , ain, 
MINISTRY OP AGRICUL·rlTliE sed by Rajya SablHt. 
(SHRI R. V. SWAMTNATHANl: I 
beg to lay on the Table a cOJJt of tbe 
A~ual ~ort _ (~_~ndi : anq -~ ~lish 
versions) of the Deyelopment Coun-
cil for Sugar Jndustr¥ for the year 
1979-80, under sub-section (4) of 
sedian 7 of· the Indirstrie$ (~lop ... 
ment and Regulation) Act~ l9S 1. 
[Pldc.ed in - Libraru. See No. LT-
1581/80}. 

STATEMENTS 
ACCOUNT 

OF PUBLIC 
COJDLlTTE:S: 

SHRI CHAND~AJIT YAD.AV (Az .. 
amgarh): I beg to lay on the Table 
English arid Hindi versions o1. the 
following statement8:-

( 1 ) ' Statement ShowJng Action 
Taken by Government on the re., 
commendations contained in Chap-
te-r I and final r~lies in respect of 
Chapter -V of Sixty-first Report 
(Sixth Lok Sabha) on Corporation 
Tax and Income-tax-A Review. 

(2) Statement showin.g Action 
Taken by Government on the re-
commendations contained in Chap-
ter 1 and final rc~Ues in respect of 
Chapter V of Hundred and forty-
third: Report (Sixth Lok Sabha) on 
Direct Taxes. 

MESSAGE FROM RAJYA SABIIA 
SECRETARY: Sir, I have to report 

the following message received !rom 
the Secretary-General of Rajya 
Sabha:-

"ln accordance with the provisions 
of rule 111 of the Rules of Procedure 
a:nd Conduct of Business in the 
Rajya Sabha, I am directed to en-
close a copy of the Sales Promotion 
Employees (Conditions of Service) 
Amendment Bill, 1980, whlch has 
been passed by the Rajya Sa,bha 
at its sitting held on the 11th De-
cember, 1980.'' 

SALIJS PROMOTION EMPLOYEES 
(CONDITIONS OF SERVICE) 

AMENDME~T Bl.LL 
As PMSED Bv RAJYA SABRA 

~TA.RY: . Sir, I lay p~ the 
Table of tihe House the Sales Promo-
tion Employees (Conditions of Ser-

PUBLIC ACCOUNTS COMMITTEE 
Frltsftl, S!M:NTH AND NiNTH REPOR'rs 

Sm\I CHANDRAJIT YADAV 
(A,zamga.rh): I beg t~ present . tHe 
following Reports (Hindi a-nd Eri~lish 
versions) of the Public Account~ 
Conunittee:-

(1) First Re~ort on Exces9ef over 
Voted Grants and Cbarged Appr<l-

. priations disclosed in the At)pro-
priati~ Accounts (Civil), (ttail-
ways), <Ileferice Services) and 
(Pd!ts and TelegdiJ)bs) tor the 
year 1977-78 and on the Aetlon 
Taken by Government on the re-
cd!rimendaUons contai-ned m 'tile 
Eighty-seventh and Hundted a·nd 
Fourth Report~ (Sixth Lok Sabha) 
on Excesses over Voted Grantg and 
Charged Appropriations for the 
year 1976-77. 

(2) Seventh Report on Action 
Taken by Government on the re-
commendations contained in t!'le 
Hundred and eighth Report (Sixth 
Lok Sabha) on Cash Assistance 
for Export of Absorbent- CottOn re-
lating to the Ministry of Commerce. 

_(3) Ninth Report on Action Ta-
ken by Government on the recom-
mendations contained in the Hun-
dred and t\velfth Report (Slxth 
Lok Sabha) on Overpayments made 
on flve-year t ecurring _deposit ac--
counts relating to the MiniStry of 
Cornmun::cations. 

ESTIMATES 
SECOND 

COMMITE:t! 
Rmpoft'l' 

SHRI s. B. P. PATTABHI ltAMA 
RAO (Rajalim:undry): I beg to :»re-
sent the Second Report_ (Hindi and 
English versions) of -the Estimates 
Committee on Action Taken by Go-
vernment On the. recolnmendatl,Dns 
conta~1ed ·in the Thirteenth Report ~f 
the Estimates ';ommittee (Sixth ~k 
Sabha) on t~1e Ministry . ,of SttPJ;JIY 
and Rehabilitation (Deptt. of Re-
habilitation) Dahdak~ranya Project-
Export of Settlers ( i 976). 


